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Date of ord.e : 28897 
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resert 	Hn'blo Mr.ustice A.K,Chqtterjee ViceOhoirmn 

H on bJe Mr5 Muherjee AdministrL ive Member 
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Vs 

UN IN OF IND I & -ORS. 

Fr Lhe aoi]ioent(s) 	Mr.S.K.Gupta, càunsel 

For bha resnon1ents 	Nre 
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Heard the counsel, for the petitioner, liatteris adjourned 

to 27.11.97. N.ne appears for the respondents. Interim order to 

continue tiil next date. Order passed this day be communicated 

to the respondents. 

2 0 i Plain copy of the order be handed over to both the counsel 

for necessary action. 


